
LOK SABHA DEBATES 

LOK SABHA 

Wedne6day, the 5th April, 19611Chclitra 
15, 1883 (Salca) 

The Lok Sabha met at ELeven of the 
Clock. 

[MR. SPEAKER in the Chair] 

MEMBER SWORN 

Mr. Speaker: Secretary may call 
out the name of Member who has 
come to make and subscribe the oath 
or affirmation under the Constitution. 

Secretary: Shri Balraj Madhok. 

The MInIster of ParUamen&ar1 
Mairs (Shrt Satya Narayan Slnha): 
Sir, I am glad to introduce to you and 
to the House through you, Shri Balraj 
Madhok, who has been returned to 
this House from the New Delhi Con-
stituency. 

[Shri Balraj Madhok then made 
and subscribed the oath in Hindi and 
took his seat in the House). 

ORAL ANSWERS TO QUESTIONS 

Ceal Sapply to .u.... 
-1116. Shrt aamedlwar TanUa: 
Will the Minister of Steel, Mm.. and 
hel be pleased to state: 

(a) whether Government are aware 
of Iile short supply at coal to Assam; 
and 

(b) what are the reasoru and what 
.teps are being taken for the normal 
supply! 

TIle MI .... .,.. Of 8&ee1, .mell ... 
..... (Sardar S ...... 8 .... ): (a) 

Coruumers in Assam ,enerally draw 
their supplies trom collieries in the 
State ibelf and there ill adequate coal 
production in that State to meet their 
requirement.. There hat been ten-
erally no complaint of Ibort supplies 
to consumers. . 
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(b) Does not arise. 

SIlrI Bameshwar TaIltla: May I 
know whether a deputation of the 
Assam Coal Mines Association met 
the hon. Minister durin, December 
last year and represented that on 
account of the fall in the f.o.r. price 
of coal, the mines are in diftlculty? If 
so, what steps have Government 
taken in this matter? 

Sarda.r Swaraa Slna'b: The present 
question ~t  to short supply. 
Probably the hon. Member has in 
mind excess supply so that there i& 
not enough off-take of coal from the 
various collieries. That Is a leparate 
question. 

Shrt Bamesbwar TaDtIa: The de. 
putation pointed out that on account ot 
the reduction in price, some of the 
coal mines hav(> had to reduce their 
production and one or two mines have 
been clMed. There il a110 Ihort .up-
ply. May I knO'W' whether Govern· 
ment have considered their cue? 

Sardar Swa.... 8 ...... : The hon. 
Member hu got lOme experience and 
familiarity with the minin, condltloru 
in Assam, and I need hardly enlilhten 
him about the complex problem that 
is there. But mainly it II the tran.-
port problem, bet'auae many of the 
are .. are not connected by rall.head 
and there are probleml ot movement 
of coal in Alsam, because lOme coal 
Is mined from area. where there II no 
rallway line at all. So there are 
occasional dltlkultles ot movement by 
truck etc., but tho. poim. are 
ret'elvin, constant auentlon. 

SIu1 P. C. Bor ..... : In view ot the 
poor condition of 1M collieriea In 
Assam. would Oovemment consider 
the ciearabllity of Ifvln, a .ubaidy as 
they have dOM in oOwr c.-.! 
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Sardar Swaran SlDrh: I do not 
think Government have given sub-
sidy to any colliery for poor quality 
of coal, because I do not think it would 
be in the overall national interest to 
subRidise the production C1f inferior 
quality of coal. 

Shrl AmJad All: May I know whe-
ther all the possibilities of getting 
gOOd coal in Assam have been ex-
plored? 

Sardar Swaran Slnlh: I do not thil'lk 
that all that could be done for min-
ing has been done either in Assam or 
in any other part of the count.ry, be-
cause mining is a sphere where a lot 
of development should take place. 

Some Ron. Members t'Ne---

Mr. Speaker: Next question. This 
relates to Assam only. 
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I shan allo read it in i:b.liIh. 

No deciaion baa ),et been taken In 
the matter. 
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Dr. It. L. ShrlmaU: The position is 
that this matter was discussed at the 
Conference of Vice-Chancellors held 
at Khadakvasla last year. The gene-
ral opinion was that it would be 
desirable if political parties them-
~ l s came to an agreement and ex-
ercised some kind of restraint in this 
matter. So we are having some in-
formal consultations witoh the different 
political groups. In my opinion, in-
stead of making any law, it would be 
more desirable it politica1 parties 
themselves exercised restraint in this 
m9tter. 
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IfiT III ~ "" t ? 
ShrI D. C. Sharma: May I know 
with which political parties the hon. 
Minister has held informal consulta-
tions so far, and what has been the 
result of those consultations? 

Dr. It. L. 8hrlmaU: I am afraid I 
would not be able to give any inlor· 
Illation in this matter till we have 
come to !lOme a,reement in this re-
Iat"d. 

Some 308. Memben ~ -

Mr. Speaker: I do not know how 
to give opportunities. Is It the gene-
ral desire that all our chi'dren Ihould 
become politicians? 




